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{Miscellaneous Notifications including Notifications, Orders. Advertisements and
Notices issued by Statutory Bodies]
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ALIL INDIA COUNCI, ¥OR TECHNICAL EDUCATION
New Deihi the 18™ day of September 2000
No.¥.37-6/Legal2000
In exersise of powers conferred by Section 14 and Secticn 23 (2) of the All Incia
Ceuncil for Tecknical Education Act, 1987 (Act Ne. 52 of 1927), the All India Council
for Technical Education hereby makes the following regulations m supersession of
foliowing Notification; namely:
(i)  GSR 387 dated 23™ June, 1990
(i)  G3R 388 dated 23" June, 1990
(i)  GSR 389 dated 23™ June, 1950
(v)  GSR 350 dated 23" June, 1990
(¥)  GSR 184 dzted 28™ March, 1994
1 SHORT TITLE AND COMMENCEMENT
1) These rcgulations may be called the ANl India Council for
Technical Education (Amendment) Regulations, 2000, in respect of
demarcation of Regional Committees and its jurisdiction.
it) They shall come into force on the date of their publication in the
Official Gazette.

2. DEFINITIONS

In these regulations, unless the context otherwise reguires:

(i) ‘Act” means the All india Council for Technical Education Act, 1987 (52 of
1987,
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~on il meang he All India Couges for Techumicg) Educaticn SSlablished

under Section 3 of the Act.

Act,

REGIONAJ, COMMITTE:

Northern Regional
Committes
Southern Regional
Committe

Western Regionai
Committes

‘Regional Committee’ means 5 Committss atablished upder Section 14 of the

te following Regicnal Committee..
a) Nethern Regicnal Conzmittes

b) Southerp Regional Committes.

¢) Western Regional Committee,

d) Easter Regional Commitsec

e) Centraj Regiona] Commities,

D Nertk: Western Regionay Committee,
2) South Western Regional Commiteq.

Place or Office Region of Operation

- Uttar Prades and Bihay

Mumba;

Tamﬂna@, Andhra
Pradesh ang medicheuy

Goa, Ma.‘lam.sb.tra,
Daman, Diu, Dadp and

NMagar

Havey
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Central Regional Cermnmitiee
North Western Regional

Committee

Scuth-western Regional
Comrrnitice

Lastema Regonal Commitiee

Pt S
LA

I

R fPags H—gy

(UM

P

Bhopal

Chandigarh

Bangalore

West Bengal, Aseam,
Trpura, Maniper,
Arunachal Pradesh,
Meghaiaya, Mizoram,
Nagaland, Sikkim,
Andaman and Nicobar
islangs anid Oriesa,

Madhya Fradesh and
Guiarat.

' Haryana, Punjab,

Himachal Pradesh,
Jammu & Kashrmir,
Rajasthan, Deihi and
Chandigarh.

Kamataka XKerala and
Lakshadeep.
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